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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE BENCH AT CHENNAI 

0.A. No. 149 of 2016 (S.Z) 

V. Ramasubbu (Advocate) 

Door No. 48/17, Theppakulam Street, 

Srivaikundam

... Applicant

-VS- 

Union of India 

Rep.by.its Secretary 

MOEF& CC, Government of India, 

New Delhi & Others 

.. Respondents 

Annexure No Description Page No 

Affidavit of 9th Respondent as Objections To The 
Second Report Of The Joint Committee 

Photograph copies of Survey Numbers, 441, 

39| 
426, 428 & 429 

3 Overview of the Project and CSR activities 

Certified that the above documents are true copies of the original 

cOUNSEL FOR THE 9TH RESPONDENT 

M/S. S. SAI SATHYA JITH 

& PON. VIVEKHA 

CoUNSEL FOR THE 9TH RESPONDENT 

MOB -97890 52084; EMAIL ID- taaurs@gmail.com 

AHR. ESTATES PVT. LTD. 

Authorised Signalory 
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ENVIRONMENTAL COMPENSATION 
107. It is submitted that the issue with regards to the imposition of compensation is more 

claborately explained above. It is thus submitted that the project is only 49.3 hectares and 

not requiring EC, the project was complete in the year 2011 and not attracted to any of ESZ 

notification and thus there arises no necesity for imposition of any environmental 

compensation. Further, as clear from the committee report, there is no damage caused to 

the environment as well and on that ground also the project is not liable for imposition of 

any environmental compensation 

Therefore, it is respectfully prayed that this Hon'ble Tribunal maybe pleased to accept the present 

affidavit as objections on the record of this Hon'ble Tribunal and declare that there are no 

violations in the 9th Respondent project and thus render justice. 

BAHRIESTATES PVT. LTD. 

Solemnly affirmed on this the Authorised Signatory 
18th day of January, 2021 and signed 

His name in my presence BEFORE ME 

A9vi0o choo ) 

(ADVOCATE: CHENNAI ) 
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